
THE GAUHATI HIGH URT AT GUWAHATI
(THE HIGH COURT OF A5SAM, NAGAUNL M]ZORAM AND ARUNACHAL PRADESH)

ATI
Dated Guwahati the 1 March, 2024

No.HC.Vll-0512023 / 2277 /A. Shri Samsher Bahadur, Stenographer,

Grade-I, Offrce of the District & Sessions Judge, Hailakandi, is hereby appointed

as an Olficer on Special Duty (OSD) in the Principal Seat of the Gauhati High

Court, Guwahati, with effed from the date ofjoining until further orders. He shall

continue to draw his salary and other allowances as admissible under the rules as

Stenographer, Grade-I, from the Office of the District & Sessions Judge,

Hailakandi,

By Order,
Sd/-Utpal Rojkhoua

REGISTRAR ryIGILANCE)

I4emo No. HC.VU-05/2023 / 2272 - 22A7 /A
Coov to:-

Dated 12.03.2024

1. The L,R. & Secretary to the Govt. of Assam, Judicial Department, Dispur,
Guwahati,

2. The Principal Accountant General, Assam, Beltola, Maidamgaon,
Guwahati,

3. The Registrar-€um-Principal Secretary to Hon'ble the Chief Justice,
Gauhati Hiqh Court, Guwahatl

4. The District and Sessions Judge, Hailakandi. He is requested to release
Shri Samsher Bahadur, Stenographer Grade-I, in order to enable him to
join at his new place of posting immediately. He is further requested to
manage the work of Shri Bahadur with the help of the existing staff, till
suitable replacement is provided.

5. The Joint Registrar , Gauhati High Court, Guwahati
6. The Private Secretary to Hon'ble Mr. lustice

Gauhati High Court, Guwahati.
7, The Project lYanager, Gauhati High Court, Guwahati for uploading this

Notification in the Gauhati Hiqh Court Website.
8. The CA to Registrar General/ Registrar (Admn.)/ Registrar (Judicial)/

Registrar (Estt,), Gauhati High CouG Guwahati.
9. The Deputy Director, Printing & Stationery, Assam Go!t. Press,

Bamunimaidan, Guwahati for publication of the Notification in the Assam
Gazette,

10. Shri Samsher Bahadur, Stenographer Grad
Sessions Judge, Hailakandi.

e- Office of the District &

REGISTRAR (VIGITANCE)
GAUHATI HIGH COURT, GUWAHATI


